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EETR]

165

42

0.0036

EETR]

166

43/5

Fy/ R

0.0369

GIEUEIFEEH
HAq, S

EaRIE
ATaTtenT foar
AT GLETH

167

58/1/2/2/1

Ffv/fif

0.1481

BT A

168

58/3/1/1

EIRMEIRE

0.2283

figfa dar
FIE Tt

T 7 A9 e

169

223/3

EIRMEIRE

0.0359

et THTT

FATIEE,
GIGETSCREGII

170

400/2/1/5

EIRIEIRE

0.2527

SEIEEEL
SRARES
RCRET
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171

403/1

Ffv/ iR

0.157

172

406

0.0166

WEEIKIL AR IGE LR

173

197

0.0573

IEEIR

174

251/2

Fv/if

0.0036

EEENRELII
W o

175

58/5/2

Hy/ R

0.0088

ATeT foar

176

62/1

Ffv/fif

0.095

UGG
EERETIES

AT FHTT
foar T

T FT ATH: e @ e

177

326/2

0.0112

RTer FH
IRELET IR

178

327/2

0.0354

Ter FHC
RELESINEE

179

328

0.0736

i AT

180

334

0.0093

EElEIEEIE]

181

451

0.0233

EETR]
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182 |(|452 st |[F/REET 0.0331||ererr= foaT
T
183 ||453 TR |[TTedT 0.0053||arrerr=r
184 ||454 sft  |[F/RitT 0.0647|[s/H=TaTs ufa
SREE
Total|| 10.104

[®T. §. NH-347B/Deshgaon_Khargone/3(a)/3D1]
g sTHva, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 18th June, 2026

S.0. 3211(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5232 Dated:17/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH347-B in
the stretch of land from Km. 1 to Km. 36.765 in the district of Khargone in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in “The Times of India” and “Dainik
Bhaskar” both dated 21/02/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH347-B in the stretch of
land from Km. 1 to Km. 36.765 in the district of Khargone in the state of MADHYA PRADESH

State: MADHYA PRADESH ||District: Khargone
SIL Survey/Plot Type of Nature of Land Area|| Name of Land
No. Number Land (in Hectares)|(Owner/Interested
Person
| 2 L3 4 L s 6 |
|Taluk: Bhikangaon |
|Village: Surwa |
1 101/1 Private Agriculture/Unirrigated 0.0144|[Nanakram Pita
Babulal
2 102 Private Agriculture/ Unirrigated 0.0172|[Narhari Pita
Babulal
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103

||Government ||Panchayat Bhawan

0.0068

||M.P. Government |

111/1

Private

Agriculture/ Unirrigated

0.0067

Totaram Pita
Narayan

115

| |Govemment

|Rasta

0.0034

||M.P. Government |

116/1

Private

Agriculture/ Unirrigated

0.0173

Manju Bai Bewa
Asharam

117

Private

Agriculture/ Unirrigated

0.004

Rameshwar Pita
Ghisya, Manjubai
Bewa Asharam

118

Private

Unirrigated/Padat

0.0138

Kusumbai Pita
Chunnilal, Devram
Pita Chunnilal,
Girdhari Pita
Chunnilal,
Tarachand Pita
Chunnilal, Vinod
Pita Chunnilal,
Purshottam Pita
Shankarlal,
Narayan Pita
Shankarlal, Dinesh
Pita Shankarlal

119

Private

Agriculture/ Unirrigated

0.0167

Ramnarayan,
Kishore Pita
Sabal, Sakubai
Bewa Sabal
Mansharam Ba.
Himmat

10

124/1

Private

Agriculture/ Unirrigated

0.0289

Dwarkibai Bewa
Nandu

11

125/1

Private

Agriculture/ Unirrigated

0.003

Prabhudayal Pita
Gendalal

12

126/1

Private

Agriculture/ Unirrigated

0.0203

Salita Pati
Omprakash

113

127

| |Government

|Rasta

0.0093

”M.P. Government

14

132

Private

Agriculture/ Irrigated

0.0155

Bhagwan Pita
Anandram

15

134/1/2/1

Private

Agriculture/ Irrigated

0.0307

Dharmendra Pita
Jagannath

16

137

Private

Agriculture/ Irrigated

0.0065

Shyam Pita
Jagdish, Rajesh
Pita Jagdish,
Yogesh Pita
Jagdish

17

|[145

| |Government

|Rasta

0.332

“M.P. Government

18

19/1/3

Private

Agriculture/ Irrigated

0.0172

Hariom Pita
Sitaram

19

1972

Private

Residential

0.0433

19/2/1/1- Kailash
Pita Pannalal
Kalal, Narayan
Pita Onkarlal
Mahajan, Pankaj
Putra Kailash,
Kiran Pati Jitendra
Kumar, Rekhabai
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Pati Durgesh,
Babli Pati Pankaj,
Hariom Pita
Dogariya,
Ladkibai Pati
Totaram, Sarswati
Bai Pati Gokul,
Mayaram Pita
Mangilal, Vaishali
Pati Devram,
Krishnalal Pita
Kailashchand,
Manisha Pati
Vinod 19/2/1/2-
Kailash Pita
Pannalal Kalal,
Narayan Pita
Onkarlal Mahajan,
Pankaj Putra
Kailash, Kiran Pati
Jitendra Kumar,
Rekhabai Pati
Durgesh, Babli
Pati Pankaj,
Hariom Pita
Dogariya,
Krishnalal Pita
kailashchand
19/2/2- Kailash
Pita Pannalal
Kalal, Narayan
Pita Onkarlal
mahajan, Pankaj
Putra Kailash,
Rekhabai Pati
Durgesh

20 19/3

Private

Agriculture/Unirrigated/Residencial

0.0157

19/3/1- Ashabai
Pati Kailash,
Shailendra Pita
Rameshwar,
Sekhar pita
Sewakram,
Hinabai Pati
Sekhar 19/3/2/2-
Shailendra Pita
Rameshwar,
Sunita Pati
Radheshyam,
Narayan Pita
Sheru, Pinki Bai
Pati Ramsingh,
Ashabai Pati
Kailash 19/3/2/2-
Shailendra Pita
Rameshwar,
Sunita Pati
Radheshyam

||Government ||Rasta ||

0.0135||M.P. Government
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22

8/1/2

Private

Agriculture/ Irrigated

0.0628

Kailash Pita
Onkar, Basanti Bai
Pati Kailash

23

8/2/1

Private

Agriculture/Unirrigated/Irrigated

0.0115

Anil Pita Ganpat,
Alkesh Pita
Santosh, Amit Pita
Tilokchand

24

8/2/2

Private

Agriculture/Unirrigated/Irrigated

0.0081

Ashok Pita
Fulchand,
Lakshminarayan,
Badriprasad,
Punamchand, lalit,
Durgabai, Ushabai
Pita Fulchand,
Mukesh Pita
Rameshwar,
Sagarbai Pati
Babulal, Uday,
Dipak Pita
Mohanlal, Sunil
Pita Kailash,
Jiwantibai Pati
Narayan, Narayan
Pita Mangilal,
Anil Pita Kailash,
Purshottam Urf
Parasram Pita
Shobharam,
Santosh,
Premalbai Urf
Pushpabai,
Komalbai Pita
Purshottam

25

9/1/1

Private

Agriculture/ Irrigated

0.0169

Dharmendra Pita
Jagannath

26

9/181/1

Private

Agriculture/ Unirrigated

0.0029

Dipak Pita
Totaram

l9/2

| |Government

|Rasta

0.0114

|M.P. Government

9/3

Private

Unirrigated/Padat

0.0106

Umabai Pati
Amrat

l98/1

| |Private

|Agriculture/ Unirrigated

0.0044

[Sunil Pita Kailsh

98/2

Private

Agriculture/ Unirrigated

0.0081

Devram Pita
Babulal

99

Private

Agriculture/ Unirrigated

0.0083

Rameshwar Pita
Bhagwan,
Radhabai Pita
Mansharam,
Sitaram Pita
Himmat, Dhanubai
Bewa aBhagwan,
,Kailash Pita
Bhagwan,
Kanhaiya Pita
Umesh, Kalbai
Pita Mansharam,
Mamtabai Pita
Bhagwan,
Ramnarayan Pita
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Sabal, Prabhabai
Pita Mansharam,
Mayabai Bewa
Umesh, Neha Pita
Umesh, Sudhir
Pita Umesh,
Ramkaran Pita
Bhagwan, Lalit
Pita Bhagwan,
Kishore Pita
Sabal, Sakubai
Bewa Sabal

|Village: Lalni

32

|[144

||Government ||Sadak

0.0213||G0vernment

[33

1451

||Government “Charnoi

0.002||G0vernment

[34

[147/3

||Government ”Rasta

0.0029 | |Government

35

|[148/1

||Government ||Charnoi

0.0009||Government

36 158

Private

Agriculture/ Irrigated

0.03

Pandhari, Jagdish,
Rameshwar Pita
Bhagwan

37 161/1

Private

Agriculture/ Irrigated

0.0268

Omprakash,
Ramkrishna Pita
Shakarlal

38 |l16122

| |Govemment

|Nahar

0.0121

| |Government

39 161/3/2

Private

Agriculture/ Non Irrigated

0.0117

Mustafa Pita
Abdul Habib,
Mohammad
Mubarik Pita
Gulam Mustafa,
Imaran Pita Abdul
Samad, Sanwar
Pita Vali

40 162/5

Private

Agriculture/ Non Irrigated

0.0362

Mustafa Pita
Abdul Habib,
Mohammad
Mubarik Pita
Gulam Mustafa,
Imaran Pita Abdul
Samad, Sanwar
Pita Vali

41 162/6

Private

Agriculture/ Irrigated

0.0384

Surajbai Pati
Shobhag Singh

42 |le3/12

| |Private

|Agriculture/ Irrigated

0.0219

||Mohan Pita Babu |

43 163/1/3

Private

Agriculture/ Irrigated

0.0236

Yashwant Pita
Babu

44 |163/21

| |Private

||Agriculmre/ Irrigated

0.0751

”Sunil Pita Limda |

l4s  |[164/111

||Private

||Agriculture/ Irrigated

0.0471

||Kalu Pita Balwant |

46 164/2/1

Private

Agriculture/ Irrigated

0.0553

Radhbai Pati
Sewakram

47 164/3

Private

Agriculture/ Irrigated

0.0162

Sewakram Pita
Raghunath

48 164/4

Private

Agriculture/ Irrigated

0.0194

Shantilal Pita
Raghunath
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49

164/5

Private

Agriculture/ Irrigated

0.0209

Kewalram Pita
Raghunath

50

164/6

Private

Agriculture/ Irrigated

0.0164

Basantibai Bewa
Anandram,
Krishna, Jyoti,
Jiwan, Sima,
Shila, Arti, Bharti,
Ritu, Minakshi
Pita Anandram

Villag

e: Bamnala

51

10

Private

Agriculture/ Irrigated

0.0254

Santosh, Gagan,
Nisha Pita
Omprakash,
Ushabai Bewa
Omprakash

52

101/2

Private

Agriculture/ Irrigated

0.0116

Lakshminarayan
Pita Mangilal

53

108

Private

Agriculture/ Non Irrigated

0.0097

Pinki, Vandana,
Alaknanda, Arti,
Pragya, Ranjana,
Vidya, Vinod,
Durgesh Pita
Prabhakar

54

410/8

Private

Agriculture/ Non Irrigated

0.003

Samoti Bai Bewa
Anokhilal,
Lakshmi, Kavita,
Harish, Agyan
Gagan Pita
Anokhilal, Samoti
Bai Bewa
Anokhilal

55

413/14/1

Private

Agriculture/ Irrigated

0.0684

Kailash Singh Pita
Lakhme Singh

56

60/2

Private

Agriculture/ Irrigated

0.0027

Rameshwar Pita
Bhagwan Singh

57

61/1/2

Private

Agriculture/ Irrigated

0.0879

Pandhari Pita
Natthu

58

63/1

Private

Agriculture/ Irrigated

0.0101

Babu Singh Pita
Gajraj Singh,
Kunal Singh Pita
Balram Singh,
Mitivardhan Singh
Pita Balram Singh,
Usha Bai Bewa
Bhawar Singh,
Narendra,
Bhupendra,
Lokendra Pita
Bhawar Singh

59

64/3

Private

Agriculture/ Irrigated

0.0665

Anshul Pita
Radheshyam,
Nirmala Bai Pati
Gulabchand,
Mukesh Pita
Bansilal, Rakesh
Pita Dulichand,
Rekha Bain Pati
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Dinesh, Than
Singh Pita Kishan,
Hemlata Bai Pati
Kamlesh, Mamta
Bai Pati
Kesharinandan,
Girjesh Pita
Fulchand, Kshma
Pati Vinod,
Kamlabai Pati
Mahesh, Vinit Pita
Dulichand, Rajani
Pati Suresh,
Vaibhav Pita Anil,
Ritesh Pita
Shyamlal

60

68

Private

Agriculture/ Irrigated

0.3233

Surendra Pita
Prithvi Sngh
68/1/1

61

75/2/1

Private

Agriculture/ Irrigated

0.0316

Dharmendra Pita
Ummed Singh

62

77/2

Private

Agriculture/ Irrigated

0.1105

Shubhag Singh
Pita Gangaram

63

81/1/2

Private

Agriculture/ Irrigated

0.0012

Dharmendra Pita
Ummed Singh

64

95

Private

Agriculture/ Irrigated

0.0206

Devendra Singh,
Mahendra Singh,
Dharmendra Singh
Pita Hare Singh

65

96

Private

Agriculture/ Irrigated

0.0377

Devendra Singh,
Mahendra Singh,
Dharmendra Singh
Pita Hare Singh

Village: Saikhedi

66

147/1/1

Private

Agriculture/ Non Irrigated

0.0422

Mo. Irshad Pita
Asttar

67

260/2

Private

Agriculture/ Irrigated

0.0017

Kamla Bai Bewa
Anandram,
Sewanti Bai, Kiran
Bai, Malti Bai,
Subhash Pita
Anandram

299

|Government |

|Rasta

0.0029

| |Government

69

300/1/3/2/1

Private

Agriculture/ Irrigated

0.3189

Vasant Pita
Jagannath

70

300/1/4

Private

Agriculture/ Irrigated

0.0191

Ganpat Pita
Jagannath

71

300/1/5

Private

Agriculture/ Irrigated

0.4586

Dinesh Pita
Jagannath

72

314/7

Private

Agriculture/ Irrigated

0.2202

Chetan Singh Pita
Vikram Singh

Villag

e: Kodla Khalsa

73

103/11

Private

Agriculture/ Non Irrigated

0.0164

Ransingh Pita
Raysing,
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Shankarsingh Pita
Raysing

74

103/12

Private

Agriculture/ Non Irrigated

0.0289

Keshar Pati
Lakshman

75

106/1/1/1

Private

Agriculture/ Non Irrigated

0.0405

Rukhmabai Pita
Sarwan

76

106/1/1/3

Private

Agriculture/ Irrigated

0.0174

Kailash Pita
Madhav

77

106/2/2

Private

Agriculture/ Non Irrigated

0.0525

106/2/2/1-
Parasram Pita
Tukaram,
106/2/2/2- Lata
Pati Rajendra,
Rajendra Pita
Harinarayan

78

112/10

Private

Agriculture/ Non Irrigated

0.0086

Sulochna Pati
Kailshchand

Villag

(S

: Kodla Jagir

79

115/12

Private

Agriculture/ Irrigated

0.0098

Sugarbai Pati
Kishore Singh

80

115/5/1

Private

Agriculture/ Irrigated

0.0275

Anita, Komal,
Pawan,
Chandrakala Pita
Pannalal,
Sumanbai Bewa
Pannalal

81

119

Government

Agriculture Farm

0.1605

Sha. Agriculture
Farm Village
Kotla

82

120

Government

Agriculture Farm

0.1867

Sha. Agriculture
Farm Village
Kotla

83

95/1/1/1

Private

Agriculture/ Non Irrigated

0.0459

Durga Prasad Pita
Lalaram,
Mohammad
Husain Joya Pita
Abdul Gafur,
Akshay Pita Hari
Prasad

84

95/1/1/2/1

Private

Agriculture/ Non Irrigated

0.0477

Narayan Pita
Govardhan, Sohan
Pita Sadilal,
Amarchand Pita
Gulabchand

Villag

e

: Bhikangaon

85

251/1

Private

Agriculture/ Irrigated

0.2318

Punya, Chhagan
Pita Shankar,
Shagarbai Pita
Shankar

86

25172

Private

Agriculture/ Irrigated

0.3241

Raguram Pita
Shobharam

87

251/3

Private

Agriculture/ Irrigated

0.2974

Gangaram Pita
Ghisya

88

252/1

Private

Agriculture/ Irrigated

0.3826

Punya, Chhagan,
Sagarbai
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&9 271/1/3

Private

Agriculture/ Irrigated

0.486

Yashwant Pita
Babulal

90 272

Government

Charnoi

0.0138

272/1 and 272/2-
M.P. Government

91 273/1

Private

Agriculture/ Irrigated

0.1021

Sakharam Pita
Sumji

92 273/5

Private

Agriculture/ Irrigated

0.0722

Bhaggu Pita
Ragan Pita
Tulsiram, Rolibai
Bewa Tulsibai

93 |274/1

| |Private

||Agriculture/ Irrigated

0.0266

|Gangi Pita Mala |

94 276/2

Private

Commercial

0.0404

Shayaj Khan Pita
Akhtar Khan

95 |[279

| |Govemment

||Na1a

0.0228

|M.P. Government |

96 286/1

Private

Agriculture/ Irrigated

0.0486

Prembai Pati
Babulal Brahman

97 299/3/1

Private

Agriculture/ Irrigated

0.1473

Santosh Pita
Dagadu

98 299/3/3

Private

Agriculture/ Irrigated

0.122

Sitaram Pita
Dagadu

99 299/3/4

Private

Agriculture/ Irrigated

0.0914

Rewaram Pita
Dagadu

100 |{299/3/5

Private

Agriculture/ Irrigated

0.0973

Mahimaram Pita
Dagadu

101 [|300/3/2

Private

Agriculture/ Irrigated

0.0137

300/3- Dinesh Pita
Reshamlal,
Subhash Pita
Reshamlal,
Mahesh Pita
Reshamlal, Sarla
Bai Pita
Reshamlal, Radha
Bai Pita Reshamlal

102 {|300/4/1

Private

Agriculture/ Irrigated

0.0715

Kashiram Pita
Kanhaiyalal

103 |[314/1/3

Private

Agriculture/ Irrigated

0.0094

Ramlal Pita
Shrawan

104 |(|314/1/4

Private

Agriculture/ Irrigated

0.0527

Jiwan Pita
Shrawan

105 |[|315/3

Private

Agriculture/ Irrigated

0.0025

Shyamlal Pita

Shivdyal

[106 |[316

| |Government

| |Charagah

0.0064|/[M.P. Government |

|Village: Temla

107 |[100

| |Private

||Na1a

0.0121 ”M.P. Government |

[108 |[105

||Private

||Charagah

0.033||M.P. Government |

109 ||107

Private

Agriculture/ Irrigated

0.0082

Sitabai Pita
Chunnilal,
Chunnilal Pita
Shivji, Kanchanbai
Pati Bharat,
Hiralal, Pannalal,
Anusuiya Pita

Bharat, Nabubai




38

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Pita Chunnilal,
Ramubai Pita
Chunnilal

110

108

Private

Agriculture/ Padat

0.0136

Marubai Bewa
Shriram

111

109

| |Private

|Rasta

0.0109

||M.P. Government

112

111

Private

Agriculture/ Irrigated

0.0147

Sitabai Pita
Chunnilal,
Chunnilal Pita
Shivji, Kanchanbai
Pati Bharat,
Hiralal, Pannalal,
Anusuiya Pita
Bharat, Nabubai
Pita Chunnilal,
Ramubai Pita
Chunnilal

113

113

Private

Agriculture/ Non Irrigated

0.0254

Nani Bai Pati
Chunnilal

114

115

Private

Agriculture/ Padat

0.0229

Bhim Singh Pita
Gangu Singh

115

116/3

Private

Agriculture/ Padat

0.0045

Ramkoar, Ladaki,
Sundar,
Bhagwatkrishna,
Shobharam

116

124/2/1/1/1/2

Private

Commercial

0.0326

Asharam Pita
Bondar

117

151

| |Government

|Rasta

0.0105

“M.P. Government

118

156/2

Private

Commercial

0.1331

Rajesh Kumar Jain
Pita Shobhagmal
Jain

119

169/1/8

Private

Agriculture/ Irrigated

0.007

Sushilabai Pita
Shivdayal

120

169/10

Private

Agriculture/ Irrigated

0.2471

Premnarayan Pita
Radhakrishna

121

169/11

Private

Agriculture/ Irrigated

0.2636

Mangalabai Pita
Ikaji Pita
Bhuwaniram

122

169/12

Private

Agriculture/ Irrigated

0.0401

Parasram Pita
Ikaji, Nakul Kapse
Pita Ajay Kapse,
Radhakishan Patel
Pita Natthu Patel,
Ajay Singh
Sawner Pita
Jaswant Sawner

123

169/13

Private

Agriculture/ Irrigated

0.0826

Lakhanlal Pita
Tkaji

124

169/2/1

Private

Agriculture/ Irrigated

0.0824

Anokhilal Pita
Ikaji

125

169/2/2

Private

Agriculture/ Irrigated

0.0341

Anokhilal Pita
Ikaji

126

169/2/4/1

Private

Agriculture/ Irrigated

0.0111

Mangalabai Pita
Ikaji Pita
Bhuwaniram
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127

169/6

Private

Agriculture/ Irrigated

0.0459

Madanmohan Pita
Shivdyal

128

169/7

Private

Agriculture/ Irrigated

0.0121

Madanmohan Pita
Shivdyal

129

169/9

Private

Commercial

0.0169

Shyam Sen Pita
Tulsiram

[130

lo7

|Private

”Nala

0.0377

|M.P. Government

131

98/1/2

Private

Agriculture/ Irrigated

0.0271

Ismael Khatri Pita
Musaji,
Samimbanu Pati
Taslim Khilji,
Mohammad Irfan
Pita Mohammad
Rafik, Mohammad
Nijam Pita
Mohammad Rafik,
Moinuddin Pita
Mohammad Harun
Tigala

132

98/2/1/1/1/1

Private

Agriculture/ Irrigated

0.0174

Abdul Gaffar Pita
Alahbaksh, Wasim
Pita Sakur Seikh

133

98/2/1/1/1/2

Private

Agriculture/ Irrigated

0.0237

Aditi Pita Sunil
Gangrade

134

98/2/1/1/2

|Private

||Agriculture/ Irrigated

0.025

|Rekha Pati Suresh

135

98/2/1/2

Private

Agriculture/ Irrigated

0.0232

Subhash Pita
Premlal Patel

136

98/2/2

Private

Agriculture/ Irrigated

0.0257

Manjula Pati
Santosh Modi

137

98/3/1/1/1

Private

Agriculture/ Non Irrigated

0.0272

Abdul Gaffar Pita
Alahbaksh

138

98/3/1/1/2

Private

Agriculture/ Non Irrigated

0.0254

Abdul Gaffar Pita
Alahbaksh

139

98/3/1/1/3

Private

Agriculture/ Non Irrigated

0.0246

Anita Pati
Omprakash

140

98/3/1/1/4

Private

Agriculture/ Non Irrigated

0.0348

Durgesh Pita
Ramnarayan,
Lakshminarayan,
Tarachand Pita
Ramnarayanji

141

98/3/1/1/5

Private

Agriculture/ Non Irrigated

0.0522

Abdul Gaffar Pita
Alahbaksh

142

99/2/1

Private

Agriculture/ Non Irrigated

0.0104

Madanlal
Vishwkarma

143

99/2/2

Private

Agriculture/ Non Irrigated

0.0599

Jitendra Prajapat
Pita Fakira
Prajapat,
Shriyansh Arne
Pita Ramchandra
Arne

144

99/2/3

Private

Agriculture/ Non Irrigated

0.0108

Sumit Pita
Rameshchand

145

99/2/4

Private

Agriculture/ Non Irrigated

0.0103

Kadwa Pita
Devchand
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|Village: Piprad

146 |[|55/1/1/1

Private

Agriculture/ Irrigated

0.0106

Jamanabai Pati
Jagadish, Punam
Singh Pita Jaswant
Singh, Parasram
Pita Gappu, Hari
Pita Gappu,
Rajesh Pita Jagan

147 [|55/1/1/2

Private

Agriculture/ Irrigated

0.0053

Parasram, Hari
Pita Gappu,
Rajesh Pita Jagan,
Jamanabai Pati
Jagdish, Punam
Singh Pita Jaswant
Singh

148 |[|55/1/2

Private

Agriculture/ Irrigated

0.0077

Jamanabai Pati
Jagadish, Punam
Singh Pita Jaswant
Singh, Parasram
Pita Gappu, Hari
Pita Gappu,
Rajesh Pita Jagan

149 |56

| |Govemment

||Aabadi

0.0659

| |Government

150 |59/2

Private

Agriculture/ Irrigated

0.0027

Dinesh Pita
Baliram

151 |[59/3

Private

Agriculture/ Irrigated

0.0101

Mukesh Pita
Baliram

Village: Lalkheda

152 [|26/4

Private

Agriculture/ Irrigated

0.0094

Kanhaiya Pita
Kadwa

153 |[275/3

Private

Dharamshala

0.1027

Rewa Gujar tarfe
Ramkishan Pita
Rupji, Lakhan Pita
Vitthal, Devram
Pita Shambhuji,
Lakshminarayan
Pita Nanak Ram
Gujar

l154 |]278

| |Government

||Na1a

0.0011

| |Govemment

155 ||295

Private

Agriculture/ Irrigated

0.0011

Ramaibai Patni
Chainsingh

156 |[36/1/1/3

Private

Agriculture/ Irrigated

0.3785

Abhishek Pita
Mukesh, Shivam
Pita Mahesh,
Ashok Pita
Omprakash

157 |]372

| |Government

| |Rasta

0.0141

| |G0vernment |

[158 |[37/4

| |Government

| |Rasta

0.0208

| |Govemment |

159 ||385/1

Private

Agriculture/ Irrigated

0.0083

Surendra Pita
Mahendra, Savita
Pita Mahendra

160 |(|385/2

Private

Agriculture/ Irrigated

0.0134

Surendra Pita
Mahendra, Savita
Pita Mahendra

[161 |[386

||Private

||Agriculture/ Irrigated

0.0043

||Dipak Pita Prakash
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Village: Sundrel

162

35/1/1/1/1/1/1/1/2,
35/1/1/1/1/1/1/1/1/1,
35/1/1/1/1/1/1/1/172,
35/1/1/1/1/1/1/1/2,
35/1/1/1/1/1/172,
35/1/1/1/172,
35/1/1/1/2, 35/1/1/2,
35/1/2,
35/1/1/1/1/1/1/1/2,
35/1/1/1/1/1/1/1/1/1,
35/1/1/1/1/1/1/1/172,
35/1/1/1/1/1/1/1/2,
35/1/1/1/1/1/172,
35/1/1/1/172,
35/1/1/1/2, 35/1/1/2,
35/1/2

Private

Commercial/ Residential
Agriculture/ Irrigated/ Non
Irrigated

0.0835

Sohanlal Pita
Jagannath Bebi
Bai Pati Mukesh,
Lokesh Pita
Kailash, Jitendra
Pita Nanakram,
Raju Pita Kishan,
Kadwi Bai Pati
Sohanlal,
Sewakram Pita
Gangaram,
Chintaram Pita
Punamchand,
Gulabchand Pita
Sundarlal,
Kanchanbai Pati
Dashrath, Ganesh,
Gyana Pita
Chhogalal,
Vidyabai Pati
Madanlal,
Akhilesh Pita
Hiralal, Vijay Pita
Dhannalal, Siraj
Pita Dauad, Kalu
Pita Dulichand,
Dilip Pita
Mohanlal, Resham
Bai Pati Jiwan
Singh Rao,
Shrimati Sunita
Bai Pati Jainu,
Anuj Pita Rajesh,
Lalu Pita Shakar,
Hosilal Pita
Shankar, Mukesh
Pita Dhanraj,
Gopal Pita Ishwar,
Ramesh, Mahesh
Pita Suresh, Bindu
Pati Omprakash,
Digrilal Pita
Raghunath,
Prakash Pita
Rukhadu, Kalu
Pita Dulichand,
Ganga Prasad Pita
Bhajaram,
Dashrath Pita
Nana

163

38/1/1/1/1

Private

Commercial/ Agriculture/ Non
[rrigated/Irrigated

0.0258

38/1/1/1/1/1-
Shankar Pita
Sachin, Premlal
Pita Motiram,
Sanjay Pita
Raghunath,
Atmaram Pita
Sukhram,
Mangilal Pita
Ramchandra,
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Mohanlal Pita
Narayan, Dipak
Pita Ramchandra,
Ismael Pita
Kasam, Mohanlal
Pita Natthu,
Harikaran Pati
Banwari, Shankar
Pita Sachin, Anil
Pita Amar Singh,
Nita Pita Mangilal,
Amar Singh Pita
Laltu, Vasudev
Pita Shayamlal,
Rajesh Pita
Shyamlal,
Mewalal Pita
Pannalal, Dipak
Pita Shyamlal,
Gyarsibai Pati
Pannalal Dilaware,
Jyotibai Bewa
Ashok, Jitendra,
Sumit, Arti Pita
Ashok, Sumanbai
Pati Ramesh,
Baliram Pita
Tikaram, Narsingh
Pita Govind,
Lokesh Pita
Kailash, Suman
Bai Pati Amar
Singh
38/1/1/1/1/2-
Shankar Pita
Sachin, Premlal
Pita Motiram,
Sanjay Pita
Raghunath,
Atmaram Pita
Sukhram, Santosh
Pita Natthu,
Mangilal Pita
Ramchandra,
Maohanlal Pita
Narayan, Dipak
Pita Ramchandra,
Ismael Pita
Kasam, Mohanlal
Pita Natthu,
Harikaran Pita
Banwari, Shankar
Pita Sachin, Anil
Pita Amar Singh,
Nita Pita Mangilal,
Amar Singh Pita
Laltu, Vasudev
Pita Shyamlal,
Rajesh Pita
Shyamlal,
Mewalal Pita
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Pannalal, Dipak
Pita Shyamlal,
Gyarsibai Pati
Pannalal Dilware,
Jyoti Bai Bewa
Ashok, Jitendra,
Sumit, Arti Pita
Ashok, Suman Bai
Pati Ramesh,
Baliram Pita
Tikaram, Narsingh

Pita Govind,
Lokesh Pita
Kailash
|164 ||39 ||Government ||Rasta || 0.001||Government |
|165 ||42 ||Government ||Rasta || 0.0036||G0vernment |
166 ||43/5 Private Agriculture/ Irrigated 0.0369|[Nishabai Bewa

Sanrosh, Ashish
Nabalig, Kashish
Nabalig Pita
Santosh
Sanrakshak

167 ||58/1/2/2/1 Private Agriculture/ Irrigated 0.1481|[Neha Satsangi Pati
Anakur

168 ||58/3/1/1 Private Agriculture/ Irrigated 0.2283|[Shrimati Mina
Kochale Patni
Hukumchand

Kochale

Village: Birul

169 ||223/3 Private Agriculture/ Irrigated 0.0359|[Nikesh Kumar Pita
Kailashchand,
Nanakram Pita
Managat

170 ||400/2/1/5 Private Agriculture/ Irrigated 0.2527||[Ranubai Bewa Tej
Singh, Dashrath
Singh Pita Tej
Singh, Pradip,
Mangal Singh,
Ranjana, Hare
Singh Pita
Bhagwan Singh,
Anarbai Bewa
Bhagwan Singh

171 [|403/1 Private Agriculture/ Irrigated 0.157|[Premlal Pita
Sitaram

172 ||406 Private Commercial 0.0166||Priya Patni
Akshay Kumar

|Village: Bhatalpura |

| 173 | | 197 | |Government | |Rasta | | 0.0573 | |Government |

174 {12512 Private Agriculture/ Irrigated 0.0036(|Lavkush Pita
Mangu Singh

175 |[58/5/2 Private Agriculture/ Irrigated 0.0088||Bhagwan Pita
Rajaram

176 [|62/1 Private Agriculture/ Irrigated 0.095|(Priti Pati Ajay

Kumar, Ajay
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Kumar Pita
Narendra Kumar

Village: Dhobikhodara

177 ]|326/2 Private Agriculture 0.0112||Girish Kumar Pita
Kailashchandra

178 ||327/2 Private Agriculture/ Irrigated 0.0354||Girish Kumar Pita
Kailashchandra

179 (328 Private Agriculture 0.0736|[Samoti Bai Pati
Ramlal

180 [|334 Private Agriculture/ Irrigated 0.0093(|Narmada Prasad
Pita Babulal

|181 ||451 ||Government ||Na1a || 0.0233||Government |

|182 ||452 ||Private ||Agriculture/ Irrigated || 0.0331 ”Ashok Pita Natthu |

|183 ||453 ||Government ”Rasta || 0.0053||Government |

184 ||454 Private Agriculture/ Irrigated 0.0647|[Jamanabai Pati
Jagdish

| Total|| 10104, |

[F. No. NH-347B/Deshgaon Khargone/3(a)/3D1]
SHAIKH AMINKHAN, Director
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